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107 Written Answers
(a) changes in the present system of
innumerable checks by Delhi Traflic
Police causing. avoidabie joss of time
and barcssment to the Operators;

(b) chanze in the system of the
powers exercised by Delhi Police undger
Section 127-B of the BMoior Vehicles
Act, 1939, to compound offences and
reduction of exhorbitant rates;

(c) permitting of medium Moto:
Vehicles on busy roads;

. (d) fixing of capacity of the vehicle
according to pay load;

(e) fixation of yard sticks for detér-
mininy the validity period for fitness |of
= L
vzhicles: .

EEN !

(i) reconsideration of probibiting the
pressure horns:

" (g) strict nction ‘against users  of
multiple head-lights; -

(h) quick devclopment of land in‘
Transport Nagars: ' co
(i) priority
Complexes of Transport Nagars;
() immédmte ubolition of Terminal
Tax.

= -~

Cadre review ‘fo:rl p:ru-iuédicial staff

", 1256. SHRT SATYA PAL MALIK:
Wil the Miniter of HFALTH AND
FAMILY WELFARE be pleased lo state:
(a) whether any cadre review committee
for pari-medical personnel existy in her
Ministry:
(h) whether this committee has made

any recommendations in the matler to the
Forth Central Pay Commission; and

(¢) if so, what are the detail. thereof?

' THE DEPUTY MINISTER TN THE
DEPARTMENT OF FAMILY WFL-
FARE (SHRI S. KRISHNA KUMAR):

€ a-) No.

) ard () Do not arise.

| RAJIYA

for developing other °

o

SABHA ]

to Questions rog

Commecting of Kanpur-Delhi direct
flizht with Kanpur Calcutta flight

1257. SHRI BIR BHADRA PRATAP
SINGH: Will the Minister of TRANS-
PORT be pleased to state:

(a) what efforts have becen made to
connect the existing flight from Kanpur to
Delhi and Vice-versa te and from Calcutia
to establish the erstwhile link of [C4il
and 412;

(b) whether it is a fact that various
organisations of trade and commerge in
Kanpur have beep demanding the estab-
lishment of a Kanpur-Calcutti flight with
Boeing service with immediate effect; and

(¢) if so, the action being contemplated
{o be taken in thiy regard?

THE MINISTER OF STAT[: IN THE
DPEPARTMENT OF CIVIL AVIATION
(SHR1 JAGDISH TYTLER): (2) Due 1o
inadequate passenger demand on Kanpur-

_Calcutta  and Kanpur-Gorakhpur  sectors,
“extension of Delhi-Kanpur-Patna Boeing
service upto Calcutta, is not contemplated.

(b) No, Sir.

(c) Does not arise,
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